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two million tonnes of iron ore annual-
ly from 1967. It is expected to 
handle 1.5 million tonnes of iron ore 
per annU'm for export from Daitar! 
Iron Ore Mines from Muy, 1967 on-
wards. 

(b) At present there is no regular 
production Of iron are from Dalta., 
mines. Large scale production wUl 
start only in March, 1967 after the 
Ore Handling P19nt is commissioned. 
The mme. an bema pIBDDed to pr0-
duce on an average two mUllan tonnes 
per annum. 

(c) The Orissa State Commercial 
Transport Corporation, a Public Sec-
tor Undertaking under the State Gov-
ernment will be responsible for trans-
porting the iron ore from Daitarl 
mines to the Para dip Port for expon. 

Railway Hospital Nurses ... 4 Staff 

1059. ShrI GokalaDanda Mobaaty: 
Will the Minister of Dallway. be 
pleased to state: 

(a) the reasons for mass transfer 
of Hospital nurses and statl In general 
including trade union olllciaia who are 
Railway Employees serving on the 
Eastern and South Eastern Railways; 
and 

(b) how many of these belong to 
c1all I and class II Railway Services? 

Tile MIDIster of Slate ill the MIDis-
try 01 RaDway. (Dr. Ram Sa ...... 
Slnrb): (a) No rna •• transfers of staff 
have taken place either on the Eastern 
or South ».>stern Railway.. Stall' 
have been transferred Including lome 
trade uniOn officials under the extent 
orders or periodical transfers. T··ad, 
Union olllcials are not exempted fram 
the operation of the.. order •. 

Some Nurse~ 'Olso have been tr8TU1~ 
f~rred from Calcutta area to otheJ: 
Divisions for administrative reasons 
in the interest of servlee. 

(b) None. 

Malepon Powerloem Co-operaUn 
AasocIaUolIS 

1068. ShrI Klshen Pattnayak: 
Sui Ma ..... Llmaye: 

Will the Minister of Commeree be 
pleased to state: 

(a) whether Government have 
received any representation from the 
Malegaon Powerloom Co-operative 
Association recently; and 

(b) if so, the action taken thereon? 

The Depa.ty MlDlater In the MlnJs-
try Of C_ (8brl 8ha11 QaretlblJ: 
(a) Several representations Imve been 
received from Powerloom Associationo 
In Malegaon regarding issue of licen-
ces under the Central Excise Rules 
and about closure of ulftluthorlsed 
powerloolJlll. 

(b) These are under consideration. 

Welfare Schemes for Denotllled Trlbes 

1 .. 1. ShrI KlDdar Lal: 
Sbrl Vlsbwa Nath Pandey: 
Sbrl Kolla Venkalab: 
8hr1 M. N. 8wamy: 
8hr1 Lasml D .. : 

Will tile MInister of Soda. Wellare 
be pleased to state: 

(a) whether it is a fact that the 
Central Government haa aaked the 
State Governments to draw up com-
prehensive schemes for the welfare of 
the denotilled tribes; and 

(b) It 00, the reaction of the State 
Governments thereto? 

The Depaty MIDlster ID the Depart-
ment 01 80cial Welfare (Sbrlmatl 
Chan4rasekbar): (a) Yes, Sir. 

(b) The State Governments have 
formulated various schem.. for .. n-
ing the educational and economic level 
of these tribes. An Illustrative Ust 01 
the schemes is given below. The 
schemes are further reviewed annual-
ly in the Working Groups Keetin .. 
consisting of the representatlVt'B of the 
concerned Stata Governments/Union 




